A TEM NO 31 REG STRAR COURT. 1 SECTI ON XVI A
SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR M P. BHADRAN

TRANSFER PETITION (CIVIL.) NQ(s). 1117 OF 2008

ANANNYA ACHARYA Petitioner(s)
VERSUS
SUBHENDU ACHARYA Respondent ( s)

(Wth appl n(s) for stay and office report )

Date: 05/03/2009 This Petition was called on for hearing today.

For Petitioner(s)
M Ram Ekbal Roy, Adv.
M Hiren Dasan, Adv.
Ms Sarla Chandra, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

Awai t servi ce.

Li st again on 31.3. 2009.

(M P. BHADRAN)
Regi strar

hj



